IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD 8ENCH
AT HYDERABAD

CP. M.58/2000

in
0A.1226/99 Date of order: 9=2-2001
§atueen:
N.Ramakrishma, ...Applicant
And

1, Sri Shyamal Ghosh,Secretary to
Govt.of India, Ministry of Communications,
Dept.of Telecommunications,
Sanchar Bhavan,Ashoka Road,
New Delhi~1100 01,

2. Sri Sathagopan, Advisor (HRD),
Dept.of Telecommunications,
Sanchar Bhavan,Ashoka Road,

New Delbhi-110001.
3. 5ri R.C,Agarwal,
Chief Gemsral Manager Telecom,
Advanced Level Telecom Training Centsr,
Ghaziabad-201 001.

4, Sri Ramanujam,

Chief Gereral Managsr Telecom,
A.P.Circle,Door Sanchar Bnavan,

Nampally Road,

Hyderabad-500 001. Responde nts

Counsel for the Applicanmt .: mMr,J.Sudheer,Advocate
Counsel for the Respondents: Mr.B.MNsrasimha Sharma,Sr.CGSC

CORAM :

THE HON'BLE MR.B.5.JA1 PARAMESHWAR : MEMBER {JUDL.)

THE HON'BLE MR.M,y.NATARAJAN : MEMBER (ADMN,)

LN ]

: Qrder
(Per Hon'ble Mr,M.y. Natarajan,M(A))
Haard tha learmd counsel Mr.,J.Sudhaer for tha
applicant and fthe learmad standing counsel Mr.M.C.Jacob

for Mmr,.B. N.Sharma for the Respundehts.

2. Orders have been issued complyiny witn the directions
given by this Tribumal in 0A.1226/99 dt.27.4.72000 vide

Procesdings No.0A/70/3/X1I, dt,.15.,11.2000. The applicant
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has been promoted to officiate imn Senior Time Scale of

ITS Group-A and allotted to A.P. Telecom Circle. The

orders shall be effective from 29.5.2000 the date on

vhich the ‘official stands promoted in thi¥s grads and

that tha promotiorw@géz:gg subjact to ghebi?ply artidavit

filed by the department in the ca;Ezgﬁqun' le High Court of AP.
The counsel for the applicant submits that ths applicént

is eligible tor being considered for promotion arfactive

trom the date of 23.8,96 when his immediate junior has

got his promotion,

J. Wa haye gorme through the orders passed in the 0OA
No.1305/97 and OA,No.1776/99, dt.27.4.2000. The applicant
in 0A,1226/99 did seek his promotion w.e.f. 23,8.,96 tha
date on which his immediate junior was promoted witn all
congequential besnefits such as arrsars of salary, increments,
seniority am further promotions etc within a period of

2 wseks, Howaver the Tribunal’'s Hiraction was that the
applicant will be eligible to the bensfits arising out of
tne dirsctions given in 0A.1305/97 decided on 17.3.98 hut
subject to outcome in the WP.23582/38 to be décidad by the
Hon'ble High Court of A.P. Thererors no specific directions
have been issuad by the Tribunaleither in 0A,1305/97 or

. “uvie a
in 0A,17226/99. Should the applicant &a+ls—Psr griesvance

_ Wlhbﬂkgddt e e
regarding +s promotion,on-disposal of

e

pending W.P., the applicant may Pile a fraesh DA sesking

such relief if so advissed.

4, Hence CP is closed. Mho costs.

m&awﬂ »
M.y n ajang
mber (Admn.

'SA’ \Dictated in open court)

Dated: 9th Fsbruary,2001




